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MICRO CONTAINMENT £A0ONE ORDER

WHERFAS. the information has been received from Health OfTicer Community
Health Centre. Canacona that total 05 persons [rom hesse bearing H. NoJJ 38, Apgas Vaddo,
Maxem, Loliem. Canscona Goa, have lested Pasitive for COVID 19 and the Py. Collector
& Sub Divisional Masistrate, Canacona Goa has requested vide his mail duted 03092021

for declaration of Micre Containment Zone and Bulfer Zone.

THEREFORE. ceriain arcas are now vulnerable o COVID-19 being in close
proximity 1o the cpicentre. Therefore, in exercise of the powers conferred upon me under
Section 30 and Scction 34 of the Disasier Manapement Act. 2005 and under pros isions of
Epidemic Diseases Act.1897 read with 7 The Goa Epidemic Disease COVID-19
Regulation. 20207, 1, Ruchika Katyal, 1AS, District Magistrate, South Goa do hereby
declare the following entire geographical areas given below as Micro Comtainmen? Lone
and Buffer Zone respectively for all the purpose and objectives desenbe in protocol of
COVID-19 to prevent its spread in the adjoining areias:

MICROCONTAINMENT

Sr.ha. T Name of the Villages o _1
i. H, M0 338, Apas Vaddo,, Maxem. Lolicm. Canacona Goa 7
BUFFER ZOXE
Sr.Ma. Mame of the ‘.'.-"rltrnl._-_.:s-.
I Shri Vishnu Pagi, R'o H.No. 33643, Agas Loliem, Canacona Goa = f
2 g}:—: Samdeep Manohar Prabhude sl Rio HL Mo, 342, Asas, Loliem, Canacona
2

For combating the situation ai hand. the following action plan is preseribed 10 be
carmied oul, Screening of the suspecis. festing ol suspecied cases. guaranting.
isolation, social distancing and other public health measures in the Micro
. Containment Zone cilectively: .
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1. Deployment of Rapid Response Team (RRT)

The Rapid Response team is lo investigate the outbreak and initiate

control measure by assessing the situation.

Members ol Rapid Response Team for Canacona Taluka -

1. ‘The Dy. Collector & SDM, Canacona Taluka(In-charge) Shri. Nilesh,
Dhaigodkar, (Mobile: 96074473 16).

2. The Dy. Superintendent of Police. Canacona Taluka, Shri Kiran J.
Poduval. (Mob:7875756043)

3. The Health Officer. CHC, Canacona Taluka, Dr. Jose Tavares
(Mob:9011025067).

4. The Chicf Officer. Canacona Municipal Council, Sharmila U
Gaunkar, (Mobile: 9923581803).

5. The Deputy Director of Panchayat, Margao South Goa Shri Raju
Dessai (Mobile: 9422063213)

6. The Fire Station Officer. Department of Fire & Emergency Services.
Canacona Taluka, Shri R. V. Pednekar, (Mobile:9890503272).

7. The Mamlatdar of Canacona Taluka, Shri Vimod Dalal,
(Mob:9422664421).

8. The Inspector of Civil Supply Department, Canacona Taluka, Shri.
Jeevan Manjrekar, (Mobile: 9881347873).

9. The Assistant Engineer, PWD Roads, Canacona Taluka, Shri
Swapnil Gauns Dessai (Mob:9923366135).

10.The Assistant Engineer Electricity Dept Shri Sanjay Gaunkar
Canacona Taluka(8380015361)

(Action by Dy. Collector& $DO, Canacona,)

2 Sufficient number of teams comprising of Medical Officers. ASHA
workers and ANM for conducting door to door scrccr-lingfthennnl
screening of each and every person of entire household falling in
Containment Zone shall be deployed by the Health Officer, CHC
Canacona, Goa will be supervised by any Doctor appointed by the Health
Officer. CHC Canacona Goa. All of them should work under the strict
direction of Health Officer, CHC Canacona Goa. All the staff on duty
shall be provided with personal protective equipment and other requircd
device for screening/Thermal Scanning, ete. Gate/Door, knobs of each
and every household will be properly sanitized. The data so collected may
be recorded in register for further reference. The Teams and Health

Officer. CHC Canacona, Goa shall follow proper medical protocol. The

Fire Station Officer .Capacona, . Pednekar,
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(Mobile:9890503272)., Department of Fire & Emergency Services shall
assisl thwe Mlealth OlTieer,  CHC Canacona, Gix 1o carry DUl DECCsSary

sanitization of areas in the Containment Ao,
fAction fy: Health Dfficer, Canacona/Fire DeprCHC)

3. To ensure health Chivck-up of sick persens of above arca through mobile
check-up vans & get a list prepored of person found sick marked with red
ink so thu farther necessary action is laken. BT PCR will be done of all
L1 coses in the Zone and all positive cases (1o be dore during aclive
surveillance) 1o be shifled w hospital For lurther management. All the
cluse comacts of positive cases and SARD 10 be shified to isolated wards,
The Health Officer,  CHC Conpcon, Gon 1o ensure screeningfesting of
all the elose contacts as per medical protocol aod contaet racing of all
persons whe lhave come in contael with these persons.

Ambulanee amnd other Par-medical stall shall be deployed by the Heelth
OfMicer. CHC, Conaconn. G
{ Action by: Health Offfcer, Canacong |

4. The entire areas of Micro Containment Zone will be Tully sanilized by the
Chiel Officer of Canacona, Municipal Council, Canacona, with assistance
of the Fire Station, Canacona.. 1t shall be ensured by them that the stafl
deployed for complete sanitization of the loeality is adey uately provided
with personal protective equipment viz. face masks, gloves. caps,

sanitizers. shoes and also follow social distancing norms. No sweeping of
the area shall be done and solid waste shall be picked/lifled properly 1o
avord dost. The Depury Director of Panchayats, South Goa will be Nodal
Dfficer for the same, He will send a daily report to the undcr;im:d about
area sanitized on that day by 8.00a.m. every doy.

{ Action by: CMC/Fire Depr)

mrﬁmm of puhin: of the inhabitanis of Containmenl Zone shall be

u-wnmnl {ll' pn:rsmr; only lor maintaining supply of goods and
' ,umm nﬂdfhrml:l:hr.:ul ernergencics.

dy Ncr unchecked influx of prople and Lransport.
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el Recording of details of people mos g in and oot of periméier.
{ Action by KPF%) )
6. Shei Vimod Dalal, the Mamilatdar of Canacona (Mobiles 9422064421) i
hereks appevimted as Doty Magisteate [or the Contaimment Zonc lor
manaiming baw amd order round the clock:

{ Action by: Dty Magistrate, Canaeoma)

7. Mecessary bamicading of the Containment Zone shall be done by
Exvemive Engineer PWD (Building), Canacona  in consultation with the
Superinlendent ol Police. South Goa.

{ Action by: SP(5)PIWVD)

8. Suflicient stock of personal protective cquipment/devices and reguired
medicines shall be kept ot the Comtrol Room by the Health Officer. CHC

Comacome (o,
{ Actinn by: Healrh @fficer, Caonacona)

9. LS| Hospital. Margao, Goa, Disirict Hespital South Goa and Sub
District Hospital. Ponda are declared as Containment/Isolation CO VI
Hospital. The Health Officer, Community Health Centre. Canacona. Gioa
shall ensure that all required health-care/medical lacilities are in place 1o
eel Ay CNICTRENCY.

fAction by: Health Officer. Canacona /Nodal Officer, COVID Haspital,
Margan )

|0, Demand of essemtial goods/commeditics such as raw/dry ration” milk/!
grocery/ medicine! vegelables shall be worked out and listis shall be
preparcd by Jeevan Manjrekar. Inspector of Civil Supply Deparument.
Canacona (Mobile: 9831347873} in asspciation with Sharmila L
Gaunkar, Chiel’ Officer of Canacona Municipnl Council. Canacona
{Mob:9923581805) There shall be scparate packets of wvegerable.
ration/grocery items, milk, etc and delivery of the same would be ensured

at the door step. The delivery personnel would wear personal protective
equipment and drop the packets at 1he door itsell. He will not go inside of
any house or make physical comact with any person; Accountability of
) the essential goods/items received and distnbuted 1o the howscholds shall
l:t."" a!nlaln-:d by the above officers on daily basis for which they may

oy ,-nlr:qum stalT [rom their own olTice.
(Actian by Choil Supply Inspector/CMC)

_!-5
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fAction by Elect Dept)

12, Regular safe drinking waler supply shall be ensured by the 1lealth

Officer, CHC, Cunacona. Goa and the Water Department, W,
Canacona, Goa,

{Action by: Ilealth Officer, Canacona /PWD)

13, Further intensive surveillance mechanism as oullined in the Standard
Operating Protocol (SOP) issued by MoHFW is 1o be established within

the Micro Comtainment Zone.

fAction by: SPIS)Health Officer/SDM, Canacona)

4. In ihe Micro Comtainment Zome, he Tollowing aclivities shall be
urdertaken by the local authorties:

ab Contacl Tracing.

B) Home or Instititionn] Quarantining of individuals based on risk
assessment by medical officers. This risk assessment will be based on
symploms, contact with confirmed cases, and travel history.

e) Testing of all cases with Severe Acute Respiratory Infection (SARID,
Influcnza Like Iliness {[LI) and other symploms specified by
MoHTFW.

d) House to house surveillance by speciel teams constituted [or this
pUrPOsE,

g) Clinical management of all eases as per protocol. .

ft Counseling ond edecating people and  establishing  effective
COMMUNIcAtion siraleeies,

{ Action by Health Officer, Canacona S/CMCManlatder)

15, Protection of the Frontline workers: All the frontline workers shall be
provided with all the cquipment’s for personal protection like PPE, NOS
lace mask, triple layered masks, gloves, hand sanitizer, liquid soap. They
shall be provided with proper safety instructions to be adopted  while on

duty and after proceeding home (o maintain all precautionary measures,

Any violation shall imvite criminal proceedings under the relevanl
provisions of the Disaster Management Act, 2005 and the Indian Penal Cade,
1 860,

The Sub-Divisional Maogistrale, Canacona shall be overall-in-charge

of the Containment Zone and 1o over-see all the amangements,
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All the OfficersiolTicials on duty shall perform/discharge their dutics
efficiently and any Jaxity on the pan of any OMcer/Oicizl will auracr sirict

action under the provisions of Disaster Manugement Act, 2003,

Given under my hand and seal of this office this E""’dn}r of Heptember,

2021,
A4
(Ruchikao Katyal, 1AS)
[istrict Magistrae
South Goa. Margao.
T,

Thie Diresctor,
Government Fristing PPress, Panaji-Goa, with a request (o give cause Publication
in Extra Qrdinary Gazette immediately.

Copy forwarded for necessary aciion fo:
I. The Superintendent of Police, South Goa DistrictNorth Goa Disrict

2. The Superintendent of Police, Coastal Panaji-Goa,
1 The Sub-Divisional Magistrate, PondaDharbandora'Canacon w/Canvconn/
Maormupgao/SaleeteSanguem
. The Sub-Divigional Police Officer Pondw/Margao/Vasco/ Canacona.
. The Mamlatdar & Executive Magistrate of Salcete, Margaoormugao!
Canacona/Sanguer/Dharbandora/Ponda/Canscona
6. The Police Inspectors/P.5.1, The P.L/PSI, Margao Tawn/ Maina Curtorim/
VernuColva/Harbour/Vaseo/Canacona/Sanguern/Cuncolim/Canaconal
CollemMormugan'Curchoremy/Ponda Police Station. They are directed 1o
alfix a copy of this Order on the notice board of their office and enforce
the same strictly.
7. The Director of Information and Publicity. Panaji with o request (o give
wide publicity through all local dailies.
8 The Director of Doordarshan, Panaji, with o request to broadcast the order
9. The Station Director, All India Radio. Panaji for giving wide publicity.
10. The Commissioner of Excise. Panaji-Goa.
11. The Under Secretary (Home), Govl, of Goa, Home Depariment
(General), Secretariat, Porvorim.

keI -

Copy lor information to:

|. The Secretary to Governor of Goa, Rtaj Bhavan, Fanagi.

3 The Secretary to the Hon'ble Chiel Minister of Goa, Secretariat,
Parvorim.

The Chief Secretary, Government of Goa. Secretariat, Porvorim,

4. The Addl. Secretary (Home), Governmem of Goa, Home Department
(General), Secretariat. Porvorim. .

The Directar General of Police, Goa, Panaji-Goa.

The Sr. Supdt. of Post Offices Goa Division Panaji Goa

The Post Master General. Goa Region Panaji Goa,

Led

~ o
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